: Vaargrﬁg‘g'_g-oaz‘?—
; <R
[,G.EIHM@RF)..SHEKHQRE,K.P.W.ﬁﬁon/dgughte twife of 24 TAN VIS Deza Rl LRAH
B0 W i years, “belonging to QINAR..VIDHAK . SARHA......

sefvice and presently working as QEE.".C‘-E..‘..HI'ZTE.:’.\(DEA/.I..&;PQRBﬁ.'.‘(),...,.....
give hereln below the detalls of the assets (immaovable, movable, bank ba_la-n-r:g ate.) of

myself, my spouse and dependants®:

A. A - g ) AN y .
(Assets in joint name indlcating the extent of joint ownership wilt also have to be
aiver)
T Gescription | Seif | Spouss Bapendant-i | Dependant-2 | Dependant-3
et | ety | Twane | __Mame | Eic Nams
(iy | Cash AR empIk | TALRZT
v 4300 |4 6,“_'“&’ DwaARI | RUmART { B
(i) | Deposits In
Ranks, Financial 3 0200 \,};‘}@00
Institutions And vm 5 B pooaeil
Non-Banking <RIEV SQ’ i D
| Financial ‘F‘ﬁ'ﬂ"’f’ %(5051 |
1 Campanies i
= [Saods. gl ¥

Debertures and

Shargs I g A —
campanies [
(v} O!;h-é‘r”ﬁn?—mla[ _ 2 A ghad R
institutions, A
NSS, Postal Lic, T — =
Savings, LIC T e i
fr 173t
' policies, etc
 Polic rep ERAL |
vy | Motor Vehicles :

(detalls of " i S i ot

' make, etc.) !

e [ deweliery (glve PSS Y b g e g
details of | i
o M) (Zoam < al k92
weight and @ ) . q"p)\-.—
Jalue) sIVERT, (e
: ‘ @bbuw) REENEY
{vii) | Other assets, ' R

such as values — — e i
of ¢claims / ‘
interpgts b o 1 , k|

i

Note: Vaiue of Bonds / shares / Debantures a3s per the latest market valug in Stock
Exchange n respect of nsted companies and as per DOOKS in tha c¢ase of non listed

companies should be given.,
+ Dependant here mMeans a persoen substantially dependent on the income of thee

employee,




8.

%

[Hote. Propwtlzss in joint -::lwlmrsfup indicating the extert of joint ownership will
also have lo be Indlcated]

Sr.
Ho,

Geseription

Self

‘Deponda At-1

Bpouss |
Hame

“Bepeandant-2

Dependant-3

Hame, Etc. Namae

)

Agricultural Land
- Location{s)

- Extent {Total
megsurement) :
-Current markef value |

§
]

‘ﬁoﬂ"
- Survey number(s) Fﬁm\A ' s

_Hame(S)

(1}

Non-Agricultural Land b
CHANP
I PeR
RELA

- Locatlon(s)

- Survey nuomber|s)
- Extent (Total
measurement)
«Current markat yvalue 1P

o

A

E

i

. Locationis)

valie

Buildings (Ccpmrﬂwcnal i
and residential)

- Survey fdaor
nel ke
- Extent (Total
n%eas-u'rﬁmantj

- Current market

(i)

: pke,

Wi

Houses f .ﬂ.parrments

LJ{JCEII.!Dﬂ{‘:-

- Survey fdog i
nurmber(s;} i
~ Extent (Total
measurement)

« Current market

(v)

Others (such as ' ;

_interest In property)

|
|

H

N ——

(2)

1 glve hergin below the details of my Eabiities / overdues ta public financial
institutions and govaernment dues:-

[Mote

Piease glve separate details for each item)

MNo.

S

Description

v

(&)

(i) Loans from Banks

N

Name & addrngs of Bonk /
Finangkal Institutions(s} /
Departinent (s}

Amaunt outstanding as
L A

g o e U

IR e

—

(il} Loans fram financial
institutions

(JH) Governmenk Dues:

.

accommadation

{a) dues to departments
dealing with government

S

deafing with supply of
water

(b) Gues to departments

(c) dues o departmpms
dealing with supply of
electricity -




(d) dues to departments
deallng with telephones

(&) dues to departments
dealing with government
transport (Including
aircraft and helicopters)

() Other duies, If any

(b}

(1) Income Tax including
surcharge [Also indicate
| the assessment yeat upto
which Tncome Tax Return

flled. Glve also Permanent |

Accaunt Number {PAN)]

(1) Waalth Tax [Also
Indicate the assessment
year upto which Wealth
Tax returen filed,]

e e ——

{ (i) Sales Tax [Only in
case of proprietary
business]

(iv) Property Tax

'lC- Personal Detall

GPF/CPE/PRAN No, - L ,M,mSJ 11216865 5 WJ

Gendel

m (M/F)

Date of Birth e [ ]

b

oL |1 e Jo

4 J (OD/MM/Y YY)

Class/Group - C

[A/B/C)

Cadre

| OFFICE  ATTENDENT [ DARERAN Y ]

{Full Name e.g. B.A.S. -Blhar Administrative Service,

B.%,5.- Bihar Secretariat Service etc, )

Home District

| ®BANKA |

I hereby deciare that the above details are true to the best of my

knowledge and bellef,

Place:. PAT.NA.......
Date: 8162_’%?—‘?‘

Note;

Name of Employee: CHRANDRASHEKHAR kymar <aH

Designation: QO FFICE. A7 7ENDENT(DAR 89!\1)

pepartment: CRORETAK ER.. SEC 770N

Pleasn'sig.n each page of the declaration. Asset declaration form

must ba in A4 size white paper with computer typed (single side)

in prascribed format,




